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Sri Sairgram Keshari Swain,

Speci!,I Secretar-y to Govt.

The Secretary, Home Mmistry, Gort. of India/

The Secretary, Ministry of Lalv & Justice, Govt. oflndia/
Addilional Chiel Secretary to Go\.'t, Home Dept., Co\t. of Odisha

Principa.l Secretary to Govt, l.aw Dept., Govt. of Odisha

P ncipal Secreta-rie s/ Secretaries (Home), Ail Srates/UTs.

Principal Sec1etaries/Secretaries ll-aw), A1l States/UTs.

Registrars (Administrahon), -{I Hlgh Courts.

Sub- Invitation of applications fot the Post of Membet' Odtsha Electricity

Regulatory Commisston (OERCI.

Sir,

With relerence to the subject cited above, I alll directed to enclose

.,.r, s irh - (upy or In- delailed advcrlsemenl tor llling up the post of Member,

a.ri-h, Ele.rrici,\ Regr lalory Commission IOERCI ior vour kmo relerence.

it is rcquested to accord wide publicity and also to send the applications

)J r n" eligro.e ano wrlling ^-ndrdatis.

The information is also available in the website of Department ol Energy,

c,r', ernment ot Odisha (http: / / enersr. odisha.gov.in)

Yours Faithfuily

t" +'
Special Secretary to
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Hon'bte Judges sitting at Rajasthan High Court, Jodhpur

through therr P.5.

Regisirar 1admn.1, RHCB, Jalpur with the request ro circutate

it Jmonqsi att the Hon'ble Judges sitting at RHCB, Jaipur

throueh therr P.S.

ion'Uje Luages who have retjred in January, 2017 and

thereafter.
juaiiiut Offi.uo (DJ cadre) who are going to relire up to and on

31 .O7 .2020.
Lorort", Cetl, RHC, Jodhpur to uptoad it on website of

nali'ittran Hlgh Court and for e-majt to Relired Hon'bte Judges'

t4 h<,
Resistr4i (Admn.)
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GOVERNMENT OF ODIS}IA
DEPARTMENT OF' I]NERGY
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\o r\(r-RR-OLRC-0000-20r8 5t 1)2 cl,rcd J,Ju,1.i0ro

S ,: Inrlt.rrion oi,pplicat,ons for rhe Posr ol \lenrbcr. Odis rl Elccrr, irv
Regulator'., Cornmission (OERC).

'fhc (iovt. of Odisha l1.rve corlstituted an ilidepcnclcnt Regulatory Corrn1issLon
l<mrvrn as Oclisha Electricity Regulatory Cor,)1nrission (OERC) with onc ChciLpuL'so[
alrd two othet Mcmbers under Odisha Electr-icity retbn'r'r Act, 1995 and the sarne

coltinue as such as envisaged in the Electuicity Act, 2001.
2. Onepostof menltrer of OERC has lallen vacant with effect frorr 10.0.1.2019.

For filling up the post, Govl. have conslituted ii Selection Conrmittee under'
Section B5 ( 1) of the Eiecn icity Act. 2003.

l. Section 84 ofthe ElectriciLy Act, 2003 inler alia states that Lhe mernber ol the
Commission shall be a person of abilily, intcgrity al]d standing who havi
adeqlrate L(rowledge ol'and have shown capacity in dealing with plobleflrs
relating to EnginecriLrg, FiDance, Co ercc. Eoonomics, La\,v or managcment.
It has ftrrlher: been prescribed that the member of the Conrmission shall not
h olci any other office.

.1. Govt. have decided to invite applications fion thc persons rvith larv
backgrouml u,ho is ot have becu holding a.iudicial office or is a lrerson
possessing plofessional qualification u,ith substantial experience in the plrcticc
of larv and wbo has the Iequisite qualilicalions lo have been appointecl as a

.judgc ofthe fligh Coult or a District Jucltric.

5. As per the provisions ol the Eleclricity Act, 2003 the Merlll)e,l, OERC shall
hold office for a tclnr of 5 years fiom the date he/she enters upon his office or'

tillhc/'she attains the age of65 years, wbichevcr is carlier.
6. The member is cntitled lo gel a pay oIRs.2,1i,600/- per lnonth. ln addition thr

mcmber is cntitled to DA & other allowanccs as adrnissible to the nreDbel ol'
tlie Commission as per lhe Odisha Electricily rcgulatoty CorDmission
(Conditions of service of Chairpetso[ and members) Rules, 1997 and

alrendlnentri there oD froln tinrc to tirllc.
7. Ihercforc tha application along u,ith othcr lelevant infbrmillion in pl-rin papeL

as ficntioned below are invited liom suitable persons so as to reach llic
Comnissioner-cum-Seqetary to Govt., Energy Dcptl., Govt ol Odisha within
one nronth ofdre issue ollhis advertisemenl.



E. The applications sholLld oontain the followin,S particrLlars.

A) BIODATA

(a)
(b)
(")
(,t)
(e)
({)
fs)
o)

IJ.]

Nalnc
Date ofBirth
Age as on 01/07/2019
Address 1br communication including Contact Numbel
Permanent Address
Educational qualifi cation
Post now held
Dc eil, ofposr prcviou.ly lreld and cvperienccs

Wiilingness to resign/ take volulttary retirement fiom the present post to
oin a: l\lcrnber', OFR( .

Declamtion in terms of Secrion 84 (3 r ol the Electricirv Act. 2003 rhar
lre .he slrali rror I olj rrrl otl cr oll-.,e
Dcclaratian to the eft'ect that he/she does rlot have ary financial or othcr
interest which is likely to affect prejudiciatty his funciionlng as l.lenibel
OERC.

9. Application r.eceived alicr one month of the issue of this advertisement shall
not be entcrtained.

10. This inforllation is lllso .available in thc Deprt. of Ener.gy.
Wchsire(http:/1e11ergy.odisha.gov. in).

(i)

(i,)

( iit)

Comnissioncr-cum- Seclctar.y to Covt.


